CENTRAL AOMINISTRATIVE TRIBUMAL: PRINCIPAL REWCH

4 R.A. Mo, 718 of 2002 In
Oriminal Apnlication No.1630 of 2600

New Dslhi, this the 1%&Rﬁpy of Sentember, 2002

HON BLE MR.KULDIP SINGH,MEMBER{JUDL D
HOR BLE MR.S.A.T. RIZVI, MEMBER (A}

Kiran Pal Singh

S0 Enhri Ram Gopal

Aged about 35 vears,

Rie u-178A, Pandav Nagar,
Dalhi~110 0492,

And employed as

Security Assistant (General)

PIS M0, 103398

In the Intslligence Buread,

Miniatry of Home Affairs,

North Blocik,

New Qelhil. REVIEW APPL LCANT

Yerasus

1. Union of Iandias
Through the Secretary,
Ministry of Home ATTairs,
Government of India,
Morth Rlook,
New Delhi-1710 0071,

7. The DRiractor,
Intelligence Bureau,
North Block,
Mew Qelhi-~110 0073, —~RESPOMNDENRTS

OR DERBY CIRCULATION

By Hon bhle Mr.Kuldin Singh,Member { Jud) )

L
Canplicant  for review of the order

The present RA No.218 of 2002 has bheen ¥filed by the
nassed in O0A No. 1030 of 7680

o 9. 8.2002.

2. In the RA the review annlicant has taken more or less
the same grounds Lo argue the RA, which he had taken whilse
argling the 0A. While delivering the Judgment

Pl

[t}

wera considered.  No feesh error has been nolnted out whiah mey
cell Ffor review of the order. Further, the RA does not coms

within the amhit of Order 47 Rule 1 CPC read with Rule 227  13)

ard—

, all the grounds
O fnp gt MA’ﬁ*ﬂQLL.Q-A¢1>f¢3 .

A



Rakewh

{f) (1) of the Administrative Tribunals Act.

o

In wview of the above, nothing survives in  the RA,
which 1s accordingly dismissed.
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(S.A. T‘ RIZWY) (KULBIP S¥Nss
MERIBER (A) MEMBER (3)




